'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF March-2025
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¥ ISH. SANJEEV KUMAR AGGARWAL,ICENTRAL 1301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-2640/2022 [06.12.2022 [VARUN PIPE &KAPIL DUA312661143 &06.03.2025 821 [Yes IContested [Suit for
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi INDUSTRIES VS. NAYAKAND SAMEER[9811714122 [Recovery
ICOURT)-01 ISANITATION PVT. LTD. |[DEWAN
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1310/2023 9.10.2023 ISTATE BANK OF INDIASURESH 10910643691 &]11.03.2025 519 [Yes IContested [Suit fo
ICourts, Delhi [VS. RAJENDER IKUMAR 10717839984 [Recovery
ISHARMA AND)|
IM.S. RAWAT
1301, Extension Block, Tis HazariSuit for Recovery °S COMM-411/2021 14.02.2021 ISOM DUTT DWIVEDI VS|VIKAS SHARMA[g643322312 &]17.03.2025 1502 [Yes IContested [Suit for
ICourts, Delhi IN.D.M.C IAND SANJEET|9212020673 Recovery
MALIK
01, Extension Block, Tis HazariSuit for Recovery ICS COMM-378/2023 [01.03.2023 RANI SAREES VS. PREM[PRAVEEN 8510997871 &[19.03.2025 749 [Yes IContested [Suit for
ICourts, Delhi IKUMAR IMAHESHWARI (9868659610 [Recovery
IAND
IDEVARANI
ISHARMA
01, Extension Block, Tis HazariSuit for Recovery ICS COMM-2206/2022 [19.09.2022 [VKC NUTS PVT. LTD. VS{DEVIKA 108739632501 [24.03.2025 917 [Yes IContested [Suit for
ICourts, Delhi IAMBROSIYA CORNERMEHRA  AND|& 996801743 [Recovery
[HOUSE PVT. LTD. ICHETANYA
IPURI
1301, Extension Block, Tis HazariPetition U/s 34 of Arbitration &OMP COMM-175/2023 4.12.2023 [RAM KISHORE VS|KAUSHAL 10643553123 &25.03.2025 477 [No IContested Petition U/
ICourts, Delhi IConciliation Act.1996 IRAHUL FASHION PVT/GAUTAM AND{7011364125 34 off
ILTD. ISHIV GUPTA |Arbitration &
IConciliation
JAct.1996
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ 1030/2024 18-09-2024 IPANKAJ SHARMA VSSATYENDRA [9811161525 [06-03-2025 169 INA ICONTESTED INA INA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL] [MUNICIPAL IKUMAR SINGH [RECOVERY
ICOURT)-02 ICORPORATION OF DELHI]
1306 ICS (COMM) 224/2023 6-02-2023 [M/S CAPRISO FINANCERAKESH 10310707170  [11-03-2025 795 [NA ICONTESTED INA INA ISUIT FOR|
ILTD Vs HARISHKUMAR [RECOVERY
ICHANDRA AGARWAL
IHUF
1306 ICS (COMM)/ 258/2022 [21-01-2022 IM/S ALMAS JEWELS PVT{RAMEEZUDDI (9971824432 [18-03-2025 1183 INA ICONTESTED INA INA ISUIT FOR|
ILTD. Vs ORIENTAL|N RAJA [RECOVERY
[INSURANCE CO. LTD.
I3 ISH. ILLA RAWAT, DISTRICTICENTRAL mil
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI
lt |MS ANIL KUMAR SISODIACENTRAL 304 EXTENSION BLOCK THORECOVERY [CS (COMM)/249/2024 [16-02-2024 PAWAN KUMARISH. VINIT9811268978 [05-03-2025 383 DAYS IYES ICONTESTED INTL. INTL [RECOVERY
IDISTRICT JUDGE, COMMERCIAL IDELHI IBHARARA Vs SANJEEVHANS
ICOURT-04 IKUMAR CHHATWAL
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/4105/2021 11-10-2021 [ICICT BANK LTD VsSH. SATISH|9810419742 [18-03-2025 1254 DAYS INO ICONTESTED INIL [NIL IRECOVERY
IDELHI [MUNIRAJ SINGH IKUMAR
1306 EXTENSION BLOCK THCORECOVERY IOMP (COMM.)/19/2024 14-03-2024 [WASEEM KHAN VsSH. MATLOOB810276875 [21-03-2025 1372 DAYS INO ICONTESTED INIL INIL [RECOVERY
IDELHI [Bombay MercantileALAM
ICooperative Bank Ltd An
[Ors
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;307 EXTENSION BLOCK TH ICS (COMM)/767/2023 [09-05-2023 INARESH CHAND GUPTASH. SUBHASH[0810459344 [25-03-2025 686 DAYS ICONTESTED
IDELHI @ NARESH GUPTA VsCHANDRA
ISURESH CHAND GOEL @|
ISURESH CHAND
ISH. MANOJ KUMAR DISTRICTICENTRAL il
WUDGE (COMMERCIAL COURT)-05
[SH. NIKHIL CHOPRA, DJ COMM-ICENTRAL li10 [oMP (COMM) [OMP (COMM.)/102/2019  p2.10.2019 DELHI DEVELOPMENTSH.  VINEET9999834393 [19-03-2025 1975 DAYS [YES [Contested INA INA PETITION
06 TIS HAZRI COURT CENTRAL JAUTHORITY VS. PRAMODMALIK U/S 34 Of
[DELHI IKUMAR GOEL IARBITRATIO
N
ICONCILATIO
K10 [CS (COMM) ICS (COMM)/499/2024 [23.04.2024 IANIL KUMAR VS.SH. 9811161525  [10-03-2025 321 DAYS IYES Contested INA INA [SUIT FOR|
[MUNICIPAL S ATYENDRA [RECOVERY
“ORPORATION OF DELHI[KR. SINGH F MONEY
k10 ICS (COMM) ICS (COMM)/820/2024 [29.07.2024 ISUKESH KUMAR[SH. 0811161525 [22-03-2025 236 DAYS [YES IContested INA INA [SUIT FOR|
ICHAUCHAN VS. MCD ISATYENDRA IRECOVERY
[KR. SINGH [OF MONEY
k1o ICS (COMM) ICS (COMM)/792/2024 [23.07.2024 IMAYANK GOEL VS. MCDI|SH. 0811161525 [25-03-2025 2025 DAYS [YES IContested INA INA ISUIT FOR|
JAND ANR. ISATYENDRA [RECOVERY
IKR. SINGH IOF MONEY
k10 ICS (COMM) ICS (COMM)/1167/2024 [23.10.2024 SALEK CHAND VS. MCD _[SH. 0811161525 [26-03-2025 154 DAYS [YES IContested INA INA [SUIT FOR|
ISATYENDRA [RECOVERY
[KR. SINGH [OF MONEY
Kuio MP (COMM) ICS (COMM)/463/2024 [15.04.2024 IDHARMEN M. SHAH VSJSH. RANJAN[011312145  [29-03-2025 1348 DAYS [YES IContested INA INA [SUIT FOR|
[M/S. KRF LTD. IDOSHI IRECOVERY
F MONEY
[SH. MUKESH KUMAR GUPTA,CENTRAL 302 ICS(COMM) u57/2021 [10.02.2021 D.S. DIGITAL PVT. LTD|ANUJ BAGAI 810195013  [12.03.2025 1490 INA ICONTESTED INA INA [RECOVERY
[DISTRICT JUDGE, COMMERCIAL S PRADEEP  SINGH|
ICOURT-07 [MADHOK
1302 ICS(COMM) I542/2023 [28.03.2023 IRADHEY SHYAM GUPTAANMOL 10958609042 [22.03.2025 1460 INA ICONTESTED INA [NA IRECOVERY
[VS PUNJAB & SIND BANK [SHARMA
1302 ICS(COMM) 1125/2023 [04.08.2023 IRAJESH KUMAR GUPTAMOHIT (0911692228 [28.03.2025 602 [NA ICONTESTED INA INA [RECOVERY
S MCD ISINGHAL
1302 ICS(COMM) 1379/2021 130.01.2021 ICICI BANK LTD. VSALOKKUMAR (991000126 [29.03.2025 1519 INA ICONTESTED INA INA [RECOVERY
IAMAN DEEP SINGH
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1302 ICS(COMM) 608/2022 16.02.2025 I[ENNESS TRAVELS..K TIWARI 0811479499 [29.03.2025 1137 ICONTESTED [RECOVERY
IPRIVATE LTD. VS
[PROVESTMENT
ISERVICES LTD.
1302 ICS(COMM) 108/2024 16.01.2024 IPRABH DAYAL OM|CHETNA 0818280772 [29.03.2025 1438 INA ICONTESTED INA INA [RECOVERY
IPRAKASH VS MCD [BHALLA
I8 ISH. GORAKH NATH PANDEY,CENTRAL il
[DISTRICT JUDGE, COMMERCIAL]
ICOURT
19 ISH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS/COMM/1438/2023 [30-10-2023 IPOLYLAM PRINTER PJROHIT BAHRI [8076436001 [04.03.2025 491 ICONTESTED
WUDGE, COMMERCIAL COURT-09 IBLOCK ILTD. VS RACHNA|
[OVERSEAS PVT. LTD.
1309 THIRD FLOOR EXTENTION|CS ICS/COMM/1205/2020 [24-08-2020 IM/S GANGA YAMUNADIWAKAR 10911400404 [10.03.2025 1659 ICONTESTED
IBLOCK TRADERS PVT LTD Vs [SINGH(P),
IM/S LIFE STYLE FITNESS
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/603/2024 l15-05-2024 |Ajay Prakash Gupta Vs [Sandeep 810474101 [05.03.2025 204 ICONTESTED
IBLOCK [Sanjay Jain Jindal(P),
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/368/2022 1-02-2022 ISAMMOHITA FASHIONSNAVEEN 10811046554 [18.03.2025 1141 ICONTESTED
[BLOCK IPVT LTD Vs OYO[GROVER(P),
[HOTELS AND HOMES
IPVT LTD
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1030/2023 15-07-2023 ISH SUDHIR KUMAR Vs [Firozuddin(P), 9818416099 [03.03.2025 597 ICONTESTED
IBLOCK IM/S PINJAB AND SINDH|
IBANK
o [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 [Civil ICS (COMM)/738/2023 l03/05/23 HEETAL SAREEN Vs [SUMITJAIN (9871598522 [29/03/25 #MACRO? [Yes IContested l29/03/25 o
WUDGE, COMMERCIAL COURT IM/S APEX TRADERS
[THROUGH ITY
IPROPRIETOR SH]|
TRENDER KUMAR
07 [Civil ICS (COMM)/512/2024 l25/04/24 CEVI _ STRAUSS _ AND[Shravan Bansal [9650682928 [29/03/25 #MACRO? [Yes IContested l29/03/25
[COMPANY Vs SALMAN|
JAND ANR
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[SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM) ICS (COMM)/612/2023 [12.04.2023 ISPG COMSUMERBIKRAM SINGH|9886688109 [19.03.2025 707 IContested [Recovery  off

[ICOMMERCIAL COURT IPRODUCTS PVT LTD IPATEL(P), Money

ICOURT ROOM 310 ICS (COMM) CS (COMM)/118/2024 19.01.2024 IM/s Global Medikit Limited|Nishiranjan 8447826840 [25.03.2025 431 - IContested F F 2
s M/s Zeus Healthcare[Singh(P),
[ndia
ICOURT ROOM 310 ICS (COMM) °S (COMM)/916/2024 [24.08.2024 IMOHD FAHIM Vs M/SR B Singh 10810822167 [27.03.2025 215 - IContested F F [Recovery  off
[ORIENTAL INSURANCE| Money
"OMPANY LTD AND ANR
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/556/2021 12-02-2021 ISUMITA AGGARWAILParveen semwal (90990595323 [28.03.2025 1505 - IContested F F [Suit Foy
IPROP M/S SHIV| [Declaration-
JAGENCIES Vs PEPSICO| 134
INDIA HOLDINGS|
IPRIVATE LIMITED
h2 |[SH. RAVINDER BEDI, DISTRICTICENTRAL uo1 [MISC DJ 116/2025 [24.02.2025 IRAKESH GUPTA V/S RJAMIT NAHATA 9212545654 [28.03.2025 132
JUDGE, COMMERCIAL COURT IPROJECTS PVT LTD
13 [SH. M.K NAGPAL, DISTRICTICENTRAL 1302 ICS(COMM) 605/2022 16.02.2022 ISATYA NARAINANKIT GUPTA (9717134040 [06.03.2025 1114 [NA ICONTESTED INA NA [RECOVERY
JUDGE, COMMERCIAL COURT ICHEMICALS COMPANY]

VS M/S FRISCO FEB
IDYEING AND PRINTING

IPVT. LTD.

1302 ICS(COMM) KM692/2021 12.11.2021 SANJAY MALHOTRA VSSIDHANT 10650677902 [19.03.2025 1223 [NA ICONTESTED INA INA IRECOVERY
[M/S TRITRONICS INDIADHINGRA
IPVT. LTD.

1302 ICS(COMM) 137/2024 [22.01.2024 ISHISH PAL VSSK SINGH 0811161525 [29.03.2025 1432 [NA ICONTESTED INA INA IRECOVERY
IMUNICIPAL

ICORPORATION OF DELHI]|

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST ICS (COMM)/49/2020 [25-01-2020 [M/S VS METALLIC PVTIDDR. PANKAJ|9560846436 [29-03-2025 1890 DAYS [Yes [PLAINT RETURNED [Nil INil
WUDGE (COMMERCIAL COURT) ILTD Vs M/S K S ENGGGARG
[WORKS

ICS (COMM)/721/2022 5-09-2022 [M/S. OMNIMAHESH 0811211232  [24-03-2025 931 DAYS [Yes IDECREE INil INil
IDISTRIBUTORS VSKUMAR

ICOMPACK ENTERPRISESCHAUDHARY
IPVT LTD

ICS (COMM)/896/2022 l15-11-2022 IM/S SERVOTECH POWERNEERAJ GUPTA0811267045 [26-03-2025 862 DAYS [Yes IDECREE INil INil
ISYSTEMS LIMITED V:
IAMIT SABHARWAL PROP |
|OF STATESMAN INDIA

ICS (COMM)/328/2023 [11-04-2023 INDO LAMINATES PVISHIKHAR 9999443512 |28-03-2025 717 DAYS [Yes IDECREE INil INil
ILTD Vs MANISH|IGUPTA
IKHANDELWAL PROP M/
[MOHINI TIMBER AND|
I[FURNITURE HOUSE

ICS (COMM)/784/2023 [20-10-2023 IPUNJAB NATIONAL|PARAS 10810600656 [27-03-2025 I524DAYS [Yes IDECREE INil INil
IBANK Vs SHIVAMIAGGARWAL
IBANSAL Prop./AR/ Auth|
Sign of M/S SHIVAM|
INDUSTRIES

5  [MS. HEMANI MALHOTRA,WEST ICS COMM I561/2023 [28-07-2023 ISUBODH CHACHRAM K MIGLANI |011-28724901/03-03-2025 584 DAYS [No ICONTESTED INIL [NIL
[DISTRICT JUDGE (COMMERCIALJ IPROPRIETOR OF M/§
ICOURT)-02 [EXPOSE APPARELS Vs V2|
[PROMOTERS PVT LTD

ICS COMM I588/2023 8-08-2023 IGAUTAM AGGARWAL Vs(G SSANDHU (9911404040 [04-03-20265 574 DAYS INo ICONTESTED INIL INIL
M/S MULTIWINGS|
[ELECTRIC LLP
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ILIMITED

ICS COMM [794/2022 [06-10-2022 IMRS. RUCHIKAANIRUDH 0811993041 [28-03-2025 904 DAYS ICONTESTED
IAGARWAL(PROPRIETOR) (GUPTA
[Vs M/S VIHAAN BOARDS|
IPRIVATE LIMITED
h6 [SH. DIG VIJAY SINGH, DISTRICT|WEST ICS (COMM)/279/2024 123/03/24 [[cici Bank Ltd Vs Geeta [Pranchal Marwa [Not 03/03/25 1345 [Yes IDECREE INil
WWUDGE (COMMERCIAL COURT)-03 [Vikas Chhabra [Mentioned
ICS (COMM)/425/2023 1/06/23 IMAYARA ALUMINIUMIG G Gupta 8459466042 |04/03/25 642 [Yes IDISMISSED ON| INil
[FORMWORK PVT LDT VsUtkarsh Gupta [8860211682 [IMERITS
ISUNCITY PROJECT PVT]
ILTD
Misc DJ/776/2024 l05/12/24 Sandeep Murada Vs Max\Viren S0311405040 [11/03/25 96 [Yes IDISMISSED INil
[Publicity and/Chaudhary
ICommunication Pvt Ltd
Misc DJ/14/2025 l08/01/25 ICANARA BANK Vs JYOTIAnil Sharma [Not l11/03/25 62 [Yes IDISMISSED INil
IBATRA Mentioned
ICS (COMM)/596/2024 l15/07/24 State Bank Of India VsShalini 10899408618 [19/03/25 247 [Yes IDECREE INil
[Bharti [Upadhayay
7 [SH. SANJAY JINDAL, DISTRICI|WEST ICS (COMM) ICS (COMM)/417/2022 130/05/22 [UNION BANK OF INDIAALOK KUMAR (9911000126 [11/03/25 1016 INA IDECREED INil INil
WUDGE (COMMERCIAL COURT) [Vs BABA GARIBDAS SHG
JAND ORS
ICS (COMM) ICS (COMM)/470/2021 7/10/21 [RAJ KUMAR AND ANR VSBHARAT 10711925013  [19/03/25 1259 INA IDISMISSED INil INil
INVENTION INDIABHUSHAN
(EXPORT) PRIVATE LTD |GUPTA
ICS (COMM) ICS (COMM)/523/2024 l01/07/24 SHALINI RAJPAL VSARCHIT 1058294059 [22/03/25 264 INA IDECREED INil INil
[MEENAKSHI ARYA ISINGHAL
8 [SH. AJAY GUPTA, DISTRICI|WEST ICS (COMM) ICS (COMM)/686/2024 08-08-2024 ISANDEEP 07-03-2025 IContested
WUDGE (COMMERCIAL COURT) IGUGLANT
[PROP. AHEAD|
[RETAIL
[ILEASING %
ICS (COMM) ICS (COMM)/142/2024 12-02-2024 ICanara Bank Vg 12-03-2025 IContested
[RAKESH
IGUPTA
ICS (COMM) ICS (COMM)/441/2019 [17-09-2019 [LKB 19-03-2025 IContested
[ENGINEERING
[PVT LTD Vg
MR.
IMOHANLAL U]
ICS (COMM) ICS (COMM)/21/2020 [13-01-2020 M/S CHARU| 26-03-2025 IContested
IMOTORS 14
[LTD. V
[DHARAMVIR
JAWALA
ICS (COMM) ICS (COMM)/276/2019 25-07-2019 [TARUN  VYAS| 28-03-2025 IContested
Vs MR RAJA|
IANUJ ANAND
ICS (COMM) ICS (COMM)/315/2019 09-08-2019 [LEO ISPAT] 29-03-2025 I(Contested
[LIMITED Ve
[UNILEC
[ENGINEERS
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ho [SH. NARESH KUMAR MALHOTRA,| ICS (COMM)/34/2024 ICS (COMM)/34/2024 l15-01-2024 IM/s Zeta Buildtech Pvt Lid| 12-03-2025
[DISTRICT JUDGE (COMMERCIALJ [Vs Nova Garments Pvt Ltd
ICOURT)
ICS (COMM)/290/2024 ICS (COMM)/290/2024 [28-03-2024 [Topsia Estates Pvt Ltd Vg l25-03-2025 [PARTLY
ISuper Marche 37 Traders| IDECREED/DISMISS
LIp ED
ICS (COMM)/393/2024 ICS (COMM)/393/2024 3-05-2024 Shree Shyam Enterprises| 19-03-2025 IDISMISSED
Vs Hardoi Bansal Goods|
(Carrier Pvt Ltd
ICS (COMM)/610/2024 ICS (COMM)/610/2024 [19-07-2024 IChetan Sharma Vs United| 10-03-2025 IDECREE
[[ndia Insurance Co. Ltd.
ICS (COMM)/644/2024 ICS (COMM)/644/2024 [27-07-2024 IM/S Mahalaxmi Lumbers| 28-03-2025 IDECREE
Pvt. Ltd. Vs M/s Badayas|
[Kitchen
20 [SH. ANURAG SAIN, DISTRICIINEW DELHI il [OMP(COMM) 3/2019 [22.02.2019 [UNION OF INDIA VS|RANJAY 10313828695 [17.03.2025 2215 INO IDISPOSED INil INil [U/S 34
JUDGE (COMMERCIAL COURT)-01 INDIAN AGROKUMAR
IMARKETING [RANJIT
ICOOPERATIVE LTD.
ICS(COMM) 492/2021 10.11.2021 IKOTAK MAHINDRA BANK|PANKAJ 10650044113 |05.03.2025 121 [YES IDECREED INil INil IRECOVERY
ILTD. VS. AFSAR ALI [KUMAR
ICS(COMM) 138/2023 [17.01.2023 [MRS. SHAILAJAIGARIMA 10165786703 [22.03.2025 795 [YES IDECREED INil INil IRECOVERY
ICHANDRA VS. CIVIQGUPTA
ISERVICES HOLDING PVT|
ILTD.
ICS(COMM) ko/2023 [17.01.2023 [MRS. SANKARIGARIMA 10165786703 [22.03.2025 795 [YES IDECREED INil INil [RECOVERY
ICHANDRASEKHAR VS|GUPTA
ICIVIC SERVICE|
[HOLDINGS PVT. LTD.
ICS(COMM) K1/2023 [17.01.2023 PRAMOD KUMAR VSJGARIMA 0165786703 [22.03.2025 795 [YES IDECREED INil INil [RECOVERY
ICIVIC SERVICEGUPTA
[HOLDINGS PVT. LTD.
21 [SH. VIDYA PRAKASH, DISTRICT 25 ICS (COMM.) k44 / 2023 3.08.2023 IORIENT OVERSEAS AND[SH. VIPIN|9999462289 [10.03.2025 220 [NA ICONTESTED INA INA ISUIT FOR|
WUDGE (COMMERCIAL COURT) IANR. VS. RL INGH [RECOVERY
IFOOTWEAR PVT. LTD.
IOMP (COMM.) 61/ 2024 [20.03.2024 [VIVEK DEEPAK NAZARE ([SH. NIKHIj9892608614 [18.03.2025 1364 INA ICONTESTED INA INA [U/S
[VS. LIFL HOME FINANCEKUMAR IARBITRATIO
ILIMITED AND ARN. N &
ICONCILIATI
ION ACT 1996
[OMP (COMM.) 209 / 2024 107.10.2024 [INAND KISHORE VS. IIFLSH. SANJAS_{‘§073094115 18.03.2025 163 INA ICONTESTED INA INA [U/S 34|
[HOME FINANCE LTD. IGUPTA IARBITRATIO
IN &
ICONCILIATI
ION ACT 1996
[OMP (COMM.) 174 / 2023 108.12.2023 IKUMAR INFRATECH AND|SH. OM|8076028046 [18.03.2025 l467 [NA ICONTESTED INA INA [U/S 3
ICONSTRUCTION PVT [PRAKASH IARBITRATIO
ILTD. UNION OF INDIA N &
ICONCILIATI
N ACT 1996
ICS (COMM.) 662 / 2022 [28.07.2022 IAJAY SINGH[SH. INOT 27.03.2025 974 INA ICONTESTED INA INA ISUIT FOR|
IPROPRIETOR ~ M/S 4DISATYANARAYA [PROVIDED [RECOVERY
JALFA  VS. VEDANTAN
ICOMPUTECH PVT. LTD.
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ICS (COMM.) 1049 / 2022 [20.07.2021 [BURBERRY LTD. VS. [SH. KAMAL9990605966 [28.03.2025 1339 ICONTESTED [SUIT FOR
ISUNIL B. SHARMA INARESH [RECOVERY
ICS (COMM.) 062 / 2022 [03.07.2019 [LEVI STRAUSS AND CO. [SH. KAMALI9990605966 [29.03.2025 2097 [NA ICONTESTED INA INA ISUIT FOR|
[VS. UMESH CHAUHAN [NARESH [RECOVERY
|22 [SH. VINEETA GOYAL, DISTRICT] 24 [OBJECTION 34 OF ARBITRATIONJOMP (COMM.)/107/2022 5/07/2022 IN.S ASSOCIATES PVT LTD[TANVEER 10811750070 |03/03/2025 972 [NO IALLOWED INil INil IOBJECTION
WUDGE (COMMERCIAL COURT)-03 {8 CONCILIATION ACT [Vs GURMON HOTELS PVIIAHMAD 134 OH
ILTD IARBITRATIO
N
ICONCILIATT
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/12/2022 18/01/2022 IM/S R B ENTERPRISES VSGAURAV 10999846566 [10/03/2025 1147 INO IALLOWED INil INil IOBJECTION
[& CONCILIATION ACT [UNION OF INDIA IAGGARWAL 4 OH
IARBITRATIO
N
ICONCILIATI
IOBJECTION 34 OF ARBITRATIONJOMP (COMM.)/14/2022 18/01/2022 [M/S R B ENTERPRISES VSGAURAV 10999846566 [10/03/2025 1147 INO IALLOWED INil INil IOBJECTION
[& CONCILIATION ACT [UNION OF INDIA IAGGARWAL 134 OH
IARBITRATIO
IN &
ICONCILIATI
ISUIT FOR RECOVERY ICS (COMM.)/265/2020 13/02/2020 [UNION BANK OF INDIAROHTAS INOT 12/03/2025 1854 [YES IDECREED INil INil ISUIT FOR|
s M/S P RTRADING IKUMAR IAVAILABLE [RECOVERY
WAJORIA
ISUIT FOR TRADEMARKS ICS (COMM.)/565/2022 9/06/2022 IPUMA SE Vs HEALTHSHASHI 10891584230 [17/03/2025 1012 [NO IDECREED INil INil ISUIT FOR|
IAND SPORTS ANDPPRATAP OJHA TRADEMARK]
[OTHERS ]
ISUIT FOR TRADEMARKS ICS (COMM.)/733/2022 [26/08/2022 PUMA SE Vs ASHOKSHASHI 10891584230 [17/03/2025 934 [NO IDECREED INil INil ISUIT FOR|
IKUMAR IPRATAP OJHA [TRADEMARK]
S
[SUIT FOR RECOVERY ICS (COMM.)/87/2022 l06/01/2022 IRCS LOGISTICS PRIVATEAJAY KUMAE—8860272688 20/03/2025 1169 [YES IDECREED INil INil ISUIT FOR|
ILIMITED Vs ANANYATIWARI IRECOVERY
[INTERNATIONAL
[SUIT FOR TRADEMARKS ICS (COMM.)/378/2020 1/09/2020 ISHUBHAM GOLDIEESHRAVAN 10810017859 [22/03/2025 1663 [NO IDECREED INil INil [SUIT FOR|
IMASALE PVT. LTD. VsBANSAL [TRADEMARK]
[MANISH KUMAR| IS
'ARSHNEY
ISUIT FOR RECOVERY ICS (COMM.)/387/2022 [29/04/2022 IM/S. NORTHERN STEELSANJAY 10312219064 [27/03/2025 1063 [YES IDECREED INil INil ISUIT FOR|
IAND GENERAL MILLSKUMAR [RECOVERY
IPVT. LTD. Vs NEENA|
ISHARMA
ISUIT FOR RECOVERY ICS (COMM.)/106/2023 14/02/2023 IGOLD CORP GLOBALNAVNEET 10811224831 [28/03/2025 773 [YES IDISPOSED INil INil [SUIT FOR|
I[LOGISTICS P LTD VsGOYAL [RECOVERY
IBAJAJ ALLIANZ|
IGENERAL  INSURANCEH|
ICO. LTD.
23~ |[MS. SAVITA RAO, DISTRICI[SOUTH 2, New Court Block-1 [Petition U/s 34 of the Arbitration &CS (COMM)/116/2019 1-7-19 RAJ KUMAR JAIN Vs M/SSh Virendeo968196623 [03-03-25 2072 IVES [DISMISSED INA INA Suit fo
WUDGE(COMMERCIAL COURT) IConciliation Act IRANGOLI EXIM PVT. LTD.[Tarun [Revovery
IAND ORS.
12, New Court Block-I Civil Suit ICS (COMM)/164/2024 -4-24 State Bank Of India VsSh. Ayanjo11-22377840(06-03-25 1334 [YES IDECREED INA INA [Suit foy
Bijender Singh [Tripathi [Recovery
12, New Court Block-I ICivil Suit ICS (COMM)/205/2024 [24-4-24 IConsolidated Carpeﬂs_h. Adityal9811351327  [07-03-25 317 [YES IDECREED INA INA [Suit for]
[Industries Ltd Vs SoumyaBharech [Recovery
[Poorv Nirman Pvt Ltd
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12, New Court Block-I [Civil Suit ICS (COMM)/142/2019 [21-5-19 IGOLDSQUARE SALESMs Geetao810766150 [11-03-25 IDISMISSED [Suit for]
INDIAN PVT LTD Vs SH.Malhotra [Recovery
[NISHIT KUMAR JAIN
12, New Court Block-I [Civil Suit ICS (COMM)/386/2024 13-8-24 [Raj Krishna Vs TarvinderSh. Ramesh|9212387774 [22-03-25 221 [YES IDISMISSED INA INA [Suit for
Singh Bhurji [Kumar Gera [Recovery
24 [MS. ANURADHA SHUKLASOUTH il
[BHARDWA.J, DISTRICT]
WUDGE(COMMERCIAL COURT)
I25 |SH. SANDEEP YADAV SOUTH 17, New Court Block-I ICivil Suit IOMP (COMM.)/53/2021 18-8-21 IC.P. RAMA RAO, SoleGautam 8108703210 [07-03-25 1297 INA IContested INA INA |Arbitration &
[Proprietor Vs NATIONALSwarup(P) [Conciliation
HIGHWAY AUTHORITY] IAct, 1996--34
|OF INDIA
17, New Court Block-I ICivil Suit MP (COMM)/68/2021 11/09/2021 IBANGALORE [VIKRAM 10599927812 [26/03/2025 1233 [NA IContested INA INA |Arbitration &
[NARAYANASWAMY [HEGDE(P) IConciliation
ISHWANATH Vs RAJIV| Act, 1996-1
IKUMAR SHARMA ISECTION, 34
17, New Court Block-I ICivil Suit ICS DJ/876/2018 19/09/2018 [ELPIS HEALTH POINT Vs[AMIT KUMAR/9871291420 [29/03/2025 2383 [Yes IContested INA INA [Recovery  off
ICHANDER PRAKASHISINGH(P) Money--
IGULATI 1385680
|26 |[SH. SANJEEV KUMAR SINGH,SOUTH 29, New Court Block-II ICommercial ICS (COMM) 232/2022 [11.04.2022 IPAPPU SETH VS SOUTH|SH. VIKAS|9810566116  [25.03.2025 1079 [YES ICONTESTED INIL INIL ISUIT FOR]
ICOMMERCIAL COURT. IDELHI MUNICIPALISHARMA [RECOVERY
ICORPORATION
29, New Court Block-1T [Commercial MP (COMM) 44/2022 17.08.2022 [SUNDER SINGH @SH. M.P.S{9810065932 [27.03.2025 953 INO ICONTESTED INIL INIL IOBJECTION/
ISUNDER KHATRI VS [KASANA [PETITION
IDHANKESH YADAV & [UNDER
JANR. SECTION 34
F
27 [SH. LOKESH KUMAR SHARMA,SOUTH il ko, New CourtiCommercial [CS/COMM/186/2[20-12-19 JUNNISSI [VIKAS TOMAR 9.96E+009 [28-03-25 [1925
IDISTRICT JUDGE(COMMERCIAL Block-I1 lo19 INDIA P. LTD|
ICOURT) VS M/S
IKAESAR
ICOMPRESSOR
|28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICS(COMM) 480/2023 18-05-2023 SANJAY ENTERPRISES[Kumar Bodhka9868781712 &?27-03-2025 679 - IDISMISSED - -
Vs SARABJEET SINGH[& Vinod Khanna,899719099
[WADHWA
ICS(COMM) 697/2023 [24-07-2023 ISANJAY ENTERPRISES VsKumar Bodhkarn9868781712 &?27-03-2025 612 - IDISMISSED - -
ISARABJEET SINGHJ& Vinod Khanna, 899719099
[WADHWA
20 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST 14 ICS (COMM)/1216/2022 19.12.22 IAVYA HEALTHMAYANK MEHNDRU INA 24.03.25 826 [YES IDISMISSED |- F INIL
WUDGE JAND FITNESS|
[PRIVATE
[LIMITED Vs
[HYUNDAI
MERCHANT
IMARINE CO|
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ICS (COMM)/289/2020 21.10.20 [DEVYANI IPUNEET BAJAJ 26.03.25 1617 IDISMISSED
[FOOD
[INDUSTRIES
[LTD Vs SMITA
[MPEX
[THROUGH
ANJIV
ICS (COMM)/1072/2023 24.11.23 SHAN I[HIMANSHU DHAWAN INA 29.03.25 491 [YES IDISPOSED OFF- F
[EQUIPMENTS
[PVT. LTD. Vg
TECHNIP
[ENERGIES PVT |
[LTD.
I30 [SH. AJAY KUMAR JAIN [SOUTH-EAST 20 IPETTITON U/S 34 [OMP (COMM)/1/2021 k4202 JAWAD AHMAD|SHARAD 10891288692 145362 1160 [NO ICONTESTED - F-
ISIDDIQUI Vs MUQEEM|PANDEY
IAHMAD
IPETTITON U/S 34 IOMP (COMM.)/35/2021 4463 [THE CHIEFSAPANK 0871185142 145381 918 INO ICONTESTED - -
IENGINEERBURSER [MISHRA
IH.E.PROJECT, NHPCAT]
IKISHTWAR, DISTRICT]
IKISHTWAR AND ORS Vs
IM/S KK. CHIBBER]
IARBTN U/S 34 JARBTN/219/2018 k3360 IDY GENERAL MANAGERASHISH 10971882200 145373 2013 INO ICONTESTED - -
(MM) PROJ RSP SAIL VSRANA(P),
IM/S MONOTECH|
I[ENGINEERS PVT LTD
ICOMERCIAL SUIT ICS (COMM)/75/2019 3556 ISSIPL LIFESTYLEMOHD. 10990034348 45363 1807 [YES ICONTESTED - -
PRIVATE ~ LIMITED  VSKAMRAN(P),
[EMPHASIS
[INNOVATIONS PRIVATE|
ILIMITED
ICOMERCIAL SUIT [CS (COMM)/20/2019 L3511 INEERAJ KHANDELWAIJRAJEEV 0899785517 |45371 1860 VES ICONTESTED - F-
Vs M/S BHIWADIKAPOOR(P),
IFRIENDS REALTORS P|
ILTD
ICOMERCIAL SUIT ICS (COMM)/257/2022 k4630 [ONE97 INIRAJ 10810009829 45377 747 [YES ICONTESTED - -
ICOMMUNICATION  LTD[SINGH(P),
Vs K SERA  SERA
[MINIPLEX LTD
ICOMERCIAL SUIT ICS (COMM)/312/2019 3729 [EVERFAST FREIGHTSHIVAM 10654545855 45379 11650 [YES ICONTESTED - -
IFORWARDERS PVT LTDISHARMA(P),
[Vs TS SIJUMON
ICOMERCIAL SUIT ICS (COMM)/1083/2022 k4867 IAVNG ISAVITA 10810349696 [45381 514 [YES ICONTESTED - -
INFRASTRUCTURES PVTMALHOTRA
ILTD Vs
IMUNICIPAL
ICORPORATION OF DELHI]|
ICOMERCIAL SUIT ICS (COMM)/304/2020 k4130 IM/S BONZO KIDSANURADHA 9205113671 45372 1242 [YES ICONTESTED - -
IAPPARELS PVT LTD VSMITTRA(P),
[VIKAS JINDAL
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ICOMERCIAL SUIT Misc DJ/39/2022 k4574 IM/S BONZO KIDS[SANJEEVANI 9650024477 45372 798 ICONTESTED
IAPPARELS PVT LTD VSMITTAL
[VIKAS JINDAL
31 |MS. ANU GROVER BALIGA ISOUTH-EAST o1 [COMMERCIAL SUIT [CS (COMM)133/23 14966 IMUKESH BANSAL Vs/Sh. Durgeshlo811217093  |45722 756 - - - -
IDELHI TOURISM ANDGupta
[TRANSPORT
IDEVELOPMENT
ICORPORATION
ICOMMERCIAL SUIT ICS (COMM)919/23 k5203 IMADHU GUPTA  Vs,Sh.Imran Ali 8979045340 }45742 539 - - - -
WAMMU AND KASHMIR]
IBANK LTD
IARBITRATION ANDICS (COMM)1092/23 5265 ISTATE BANK OF INDIASh. Amit Kumar7838773507 45743 l478 - - - -
ICONCIALIATION ACTQ [Vs. MUKESH |Singh
132 [SH. BHUPESH KUMAR ISOUTH-EAST 22 [COMMERCIAL CASE IOMP (COMM.)/19/2020 [13-02-2020 IM/S PERCEPT LIMITEDRISHI 10810188705 [21-03-2025 1863 [YES IContested - -
[THROUGH ITS DEVISIONAGARWAL
IPERCEPT D MARK Vs M/§|
IPRANAM
IMEGASTRUCTURE __ PVT|
[COMMERCIAL CASE IOMP (COMM.)/20/2020  [13-02-2020 [M/S PERCEPT LIMITED[RISHI 10810188705 [21-03-2025 1863 [YES IContested - -
s SHIKHAR DHAWAN  |[AGRAWAL
ICOMMERCIAL CASE ICS (COMM)/2455/2024 130-05-2024 [THE SWEET DREAMSSARABJOT 9310905051 [20-03-2025 1204 [YES IContested - -
[FURNITURE Vs  HSKISINGH
INFRA PVT. LTD. AND|
IORS.
[COMMERCIAL CASE ICS (COMM)/620/2023 l05-07-2023 VEENA JAWA AND ORS/Rishi Sood 0650133112 [28-03-2025 632 [YES IContested - -
Vs M/S BANSAL
[DIGIWORLD
133 [MS. NEERA BHARITHOKE,SOUTH-EAST 23 [COMMERCIAL CASE ICS DJ/808/2019 [16-09-2019 IM/S S.S. INDUSTRIES VsM.P. - 28-03-2025 2020 [YES ICONTESTED - -
[DISTRICT JUDGE(COMMERCIALJ [M/S TREND PORT ICHAUDHARY
ICOURT)
ICOMMERCIAL CASE ICS (COMM)/329/2023 6-04-2023 ISATYA PARKASH ANDAseem Mehrotrag8110 62351 [24-03-2025 718 [YES ICONTESTED - -
IBROTHERS PRIVATE
ILTD THROUGH ITS|
IDIRECTOR Vs
IMUNICIPAL
ICOMMERCIAL CASE ICS (COMM)/592/2023 109-06-2023 INAYAK OFFSET VsA.K.SINGH 10811689661 [25-03-2025 655 [YES ICONTESTED - -
IDYNAMIC PRINT GRAFIX
ICOMMERCIAL CASE [OMP (COMM.)/85/2024  [12-12-2024 [UNION OF INDIA VsAjay Kumar., 10910950903 [17-03-2025 95 [YES ICONTESTED - -
IMAHIPAL SINGH
134 |[MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST 130 ICS(COMM) u20/21 [20.09.2021 [Kapoor Imaging pvt ltd V/SRajendra Yadav [9312046733 [03.03.2025 1260 - [Plaint Return - -
JUDGE (COMMERCIAL COURT-| [Triaksh CTP Print
07)DIGITAL, SOUTH-EAST, SAKET]
ICOURT
ICS (COMM) 102/24 16.02.2024 IM/S Analco India V/s ViakRadhey Shyam [0811041494 [18.03.2025 1396 - IDecreed - -
IGroup pvt ltd
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ICS(COMM) 13878/24 [23.11.2024 Servotech Electricals V/ 10891194404 [19.03.2025 [Disposed
Sirur Devlopers
[CS(COMM) 6/25 109.01.2025 [Manorma V/S Bharti AirtelAjay Kumar9871681168 [20.03.2025 70 - [Disposed - -
[Limited |Singh
ICS(COMM) 638/22 5.07.2022 IGrand Slam Fitness V/S(OP Faizi 10810077771  [26.03.2025 779 - [Decreed
INBCC India Limited
I35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST il 139 ICS COMM [228/22 11.02.2022 LLOYDAMIT MEHRA nE+o10 19.03.25 (1132
[DISTRICT JUDGE(COMMERCIAL] INSULATION
ICOURT) INDIA VS|
IASIAN
ICONSTRUCT]]|
136 [SH. PITAMBER DUTT, DISTRICT[EAST 209 IRECOVERY 1350/2022 18-11-2022 ISPRING FORISAURABH - 26-03-2025 [YES ICONTESTED INIL INIL
JUDGE (COMMERCIAL COURT) IMAINTENANCE IBHARGAVAN
ISERVICES AND|VS. MANOJ|
ICONSTRACTING ICHAUHAN
ICOMPANY VS. SANJEEV|
209 IRECOVERY 219/2024 [31-07-2024 [ZEU LINEUDEEPAK - [24-03-2025 [YES ICONTESTED INIL INIL
INTERNATIONAL IKASHYAP VS|
[PVT.LTD. VS. INDIAINAVIN PANT
[EXHIBITIONS
209 IRECOVERY 1375/2023 0-10-2023 [MERAJUDDIN VS.MOMIN|GAURAV SETH|.- 07-03-2025 [YES ICONTESTED INIL INIL
[VS. YOGESH|
IKUMAR
209 IRECOVERY o2/2022 ko2/2022 IM/S RP GURMET PVT.BL GUPTA VS{- 18-03-2025 [YES ICONTESTED INIL INIL
ILTD. VS. QUESOBEST ISURENDER
IYADAV,
[RAJNEESH
IKAUSHIK
37 |MS. RUBY ALKA GUPTA, DISTRICT|EAST il
WUDGE (COMMERCIAL COURT)
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ 54/2024 0.05.2024 chandrasekhara pharma pvifANKIT KUMAR9015505737 [03.03.2025 208 - ICONTESTED INo F
[IDISTRICT JUDGE (COMMERCIAL)-| td vs sunita devi prop ofAND [Execution
o1 imedicyl pharma IASSOCIATES Ifiled till date|
IC.S. (COMM)/ ll01/2024 [27.09.2024 IMOHD HARIS VS QAZISIDDHARTHA [7011684029 [06.03.2025 160 - ICONTESTED INo F
[MOHD AMAN [VERMA [Execution
ffiled till date]
C.S. (COMM)/ 127/2023 2.12.2023 IDEVI SINGH VS. ANILVIRENDRA 10810036059 [11.03.2025 l465 5 ICONTESTED [No F
IKUMAR ISINGH [Execution
ffiled till date
IC.S. (COMM)/ 130/2024 106.03.2024 M/S INDIA BELTMOHIT 811092666 [20.03.2025 379 o ICONTESTED INo F
[EMPORIUM ANDIAGGARWAL [Execution
[OTHERS VS M/S ANAND| ffiled till date]
ICRAZY FAHION AND|
[OTHERS
IC.S. (COMM)/ I50/2024 3.05.2024 TRUE NORTHMANOJ 9099036580 [21.03.2025 322 S ICONTESTED INo F
[TECHNOLOGIES PVT LTD[KUMAR [Execution
[VS KOMAL ffiled till date]
C.S. (COMM)/ 196/2024 [23.09.2024 ICENTRAL BANK OHRARVIND 0716111362  [26.03.2025 184 - ICONTESTED INo F
INDIA VS MADAN IKUMAR [Execution
ffiled till date|
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C.S. (COMM)/ 68/2024 [01.07.2024 [EJAJUL SHAIKHISATISH 810934875 [27.03.2025 269 ICONTESTED INo
IPROPRIETOR M/SKUMAR [Execution
[PACIFIC PRODUCTS AND| ffiled till date
ISOLUTIONS VS M/S PDM|
[UNIVERSITY
139 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA 01, New Court Building(CS(COMMERCIAL) ICS (COMM) 242/22 [02.04.2022 S K SHARMA VS SANJAS-{‘—Raj kumar jain (9212388841 [06.03.2025 1069 [YES IDECREED INO INO 1069
WUDGE, (COMMERCIAL COURT) [SHD/KKD/Delhi JAIN
1301, New Court Building(CS(COMMERCIAL) IMISC DJ 689/24 [11.09.2024 IM/S LION FABRICS PVT[Sidhant Dingra (9650677902 [06.03.2025 176 INO IDISMISSED INO INO 176
[SHD/KKD/Delhi LTD VS M/S H
[TRADING CO
1301, New Court Building(CS(COMMERCIAL) ICS (COMMo 26/24 [10.01.2024 IPANKAJ JAIN VS MOHDSunil Kumar 8336009629 [19.03.2025 434 [YES IDECREED INO INO k34
|SHD/KKD/Delhi DAFAR
Mo |[MS. KIRAN BANSAL, DISTRICTSHAHDARA IROOM NO 208 [Commercial ICS (COMM)/82/2019 16-08-2019 IKAPIL GOEL Vs RAMIC S BHANDARI (9313362890 [12-03-2025 2010 [Yes IDECREED [Execution il 2010
JUDGE, (COMMERCIAL COURT) IDULARE YADAV @| not filed
IGANDHI BHAI
[ROOM NO 208 ICommercial ICS (COMM)/413/2022 l05-07-2022 [REGAL PAINTS ANDDINESH 10810626750 [24-03-2025 983 [Yes IDECREED [Execution il 1083
[BRUSH PVT. LTD. VsMONGA ot filed
JARVIND MITTAL
[IROOM NO 208 [Commercial ICS (COMM)/317/2023 5-07-2023 JARVIND MITTAL VSKHERA  AND|9810626750 [24-03-2025 623 [Yes IDECREED [Execution il 1623
REGAL  PAINTS ANDKHERA not filed
IBRUSH PVT LTD
IROOM NO 208 [Commercial ICS (COMM)/145/2021 3-03-2021 IM/S KARAN OFFSET VsGAUTAM PAL (9810068868 [27.03.2025 1465 [Yes IDECREED [Execution mnil 1465
ISATPAL SHARMA ot filed
IROOM NO 208 [Commercial ICS (COMM)/390/2022 106-06-2022 IPRAKASH BROTHERS Vs MANISH 0811529112  [28-03-2025 1016 [Yes IDECREED [Execution il 1016
[M/S SHREE RADHEY]SINGHAL ot filed
IKRISHNA SALES|
[THROUGH ITS PARTNER]
ISANJEEV KALRA
k1 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 03, New Court Building|CS (COMMERCIAL ) ICS (COMM) 696/22 15/12/2022 [CANARA BANK VS SOMADEEPAK 108100662291 [19/03/2025 828 [YES IDECREED [EXECUTIO [NO 1828
WUDGE, COMMERCIAL COURT [SHD/KKD/Delhi I[ENGINEERING [BHADWAJ IN NOT|
[FILED
42 |SH. PAWAN KUMAR MATTO DJSHAHDARA IC.No 304 IMISC DJ/27/2025 IM/S  ENVIRO[R0-01-2025 IAMIT BABHAT|928000013 [05-03-2025 54 DAYS - IDISMISSED [Execution
(COMM-04) [ROOTS INAGAR not filed till
[DEVICES PVT| ate
[LTD. VS M/§
[PAV ~ REALTY]
[LIMITED
ICS (COMM)/605/2023 IMANOJ 01-12-2023 IANIL KUMAR[0868493672 [24-03-2025 l479 DAYS o IDECREED [Execution
[KUMAR \E| [TOMAR Inot filed tilll
IMCD [date
ICS (COMM)/66/2024 ISARAOGI 23-1-2024 ISANJAY 10355698917 [28-03-2025 l430 DAYS 5 IDECREED [Execution
ISUPER SALES| IKUMAR Inot filed till]
[PVT. LTD. V¢ IPANWAR Idate
[MRAN
[HUSSAIN
i3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 (Civil ICS (COMM)-68/2023 [24.01.2023 IGOEL METAL ANDRAKESH l07-03-2025
[DISTRICT JUDGE, (COMMERCIALJ ISTRIPS COMPANY vs]MALHOTRA
ICOURT) IGOEL METAL AND|
[STRIPS COMPANY
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ICS(COMM)-385/2022 [26.10.2018 ‘AIBHAV GARG VSAJAY UPPAL l20-03-2025 ICONTESTED
IADITYA GUPTA

ICS (COMM)-118/2020 [06.08.2020 |[KRISHAN KR JINDAL [SHAFIQ KHAN [27-03-2025 ICONTESTED
Vs

IM/S BALAJI RUBBER|
INDUSTRIES AND ORS

ICS (COMM)-226/2022 [28.03.2022 [DELHI =~ STATE  CIVILGURPREET 28-03-2025 ICONTESTED
ISUPPLY CORPORATION|SINGH SETHI
ILIMITED
Vs
THE NEW INDIA|

44 [SH.VINOD YADAV 1316 (Civil ICS(Comm.)/167/2019 104.06.19 INoble Institute offYogesh Kr|N.A 03.03.25 2099 Days [Yes IContested IN.A IN.A

[Professional ~ Studies Vs[Verma
[Bharati Vidyapeet
[Deemeed University

ICS(Comm.)/98/2024 [21.02.24 [Pawan Gupta HUF Vs|Achin Mittal IN.A 12.03.25 385 Days [Yes IContested IN.A IN.A
IDSIIDC

ICS(Comm.)/118/2024 [27.02.24 Hari  Construction  Vs/Shalu Kumari [N.A 04.03.25 371 Days [Yes IContested IN.A IN.A
[M.C.D & Ors.

ICS(Comm.)/119/2024 [27.02.24 Hari  Construction  Vs.Shalu Kumari [N.A 04.03.25 371 Days [Yes IContested IN.A IN.A
[M.C.D & Ors.

ICS(Comm.)/120/2024 [27.02.24 [Hari  Construction  Vs.Shalu Kumari [N.A 04.03.25 371 Days [Yes IContested IN.A IN.A
IM.C.D & Ors.

[OMP(Comm.)/76/22 [25.05.22 R. Anuradha Vs. SBI CardsShobha IN.A 03.03.25 1013 Days [Yes IContested IN.A IN.A

JAnd Payment Services Ltd. [Ramamoorthy

k5 [SH. AMIT KUMAR, DISTRICT JUDGE,NORTH il
ICOMMERCIAL COURT
W6 [SH. UMED SINGH, DISTRICTNORTH il

WUDGE (COMMERCIAL)
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ISH. PANKAJ GUPTA, DISTRIC [Commercial Suit ICS COMM. 94/2024 [23.02.2024 JAXIS BANK LTD VSDHARAM DEV,[0810072439, |03.03.2025 [RECOVERY
WUDGE (COMMERCIAL) [MANISH SHARMA IGULSHAN 10891655677 ISUIT
IKUMAR
1603 [Commercial Suit ICS COMM. 491/2024 0.09.2024 IPUNJAB NATIONALJVED PRAKASH,9711900673, [10.03.2025 161 [YES IALLOWED INIL INIL [RECOVERY
BANK VS M/S SEEMASSUNIT TYAGI [9873888533 SUIT
IKITCHEN
1603 ICommercial Suit ICS COMM. 486/2024 [28.09.2024 IM/S NAND RAM RAM[S.K.VASISHT, [9868142331, [11.03.2025 164 [YES IALLOWED INIL INIL IRECOVERY
IAVTAR VS AMIT KUMAR [HANS RAJ|9310906078 [SUIT
ICHAUHAN
1603 ICommercial Suit ICS COMM. 468/2024 [20.09.2024 [UNION BANK OF INDIARANJAN 10871158578, [22.03.2025 183 [YES IDISMISSED INIL INIL IRECOVERY
VS DHANWANTIKUMAR, 0891373332 lSUIT
GARMENTS IPRDEEP
[MANUFACTURE ISACHDEVA
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8 [SH. VIKAS DHULL, DISTRIC 1613 ICommercial Suit ICS (COMM)/347/2022 [11-07-2022 IM/S SHIV BHATTA CO. VsiSh Pradeepi8750052500 [12-03-2025 975 [Dismissed [Commercial
WUDGE, COMMERCIAL COURT. [M/S B S DWARKA [Sehrawat [Recovery Suit
1613 [Commercial Suit ICS (COMM)/ 380/2023 [09-08-2023 JAS TRADERS Vs GOPALSH Harsh Behl (9899408055 [22-03-2025 591 [Decreed INA INA [Commercial
IAGENCIES [Recovery Suit
13 ICommercial Suit ICS (COMM)/36/2024 12-01-2024 S.I. Energy Ventures PviiSH Ranjan/8505898181 [28-03-2025 441 [Decreed INA INA ICommercial
ILtd Vs Trackon Courier PvifKumar Rai [Recovery Suit
[Limited
1613 ICommercial Suit ICS (COMM)/93/2024 [22-02-2024 [Rajinder Kaur Vs A2z InfraSh. Viveki8588901609 [28-03-2025 400 IDisposed INA INA [Commercial
Services Ltd. [Malhotra [Recovery Suit
Mo [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM)316/2023 11-07-2023 ICUT AND SEW VS M/§M& ANJALI9212206431 [21.03.2025 619 DAYS INA ICONTESTED INIL INIL
JUDGE, COMMERCIAL COURT-03 IRAJPUTANA CLOTHING |LABH
614 ICOMMERCIAL SUIT ICS(COMM)5/20219 [08.02.2019 IM/S M.P ELECTRONICSSH. JITENDER[9212679967 [29.03.2025 2241 DAYS [INIL IDISMISSED INIL INIL
S M/S SARTHAK[SINGH PUNDIR
[ELECTRONICS
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 1509 ICS(COMM) 1381/2023 10.08.2023 IM/S SPORTS ARM PVTADV RANDHIR[9350906007 [05.03.2025 573 [YES IDISMISSED F F -
WUDGE, COMMERCIAL COURT-04 ILTD VS AADYA SPORTS  |SINGH
509 ICS(COMM) u22/2023 11.09.2023 JALOK NARANG VSADV KAPIL9990416778 [12.03.2025 548 [YES IDECREED F F -
IDINESH KUMAR BHASIN [SETHI
509 ICOUNTER CLAIM 12/2024 05.04.2024 IDINESH KUMAR BHASINJADV RAJIV[9811028098 [12.03.2025 1341 [YES IDECREED F F F
S ALOK NARANG IKUMAR
ICHOUDHARY
509 ICOUNTER CLAIM 13/2024 [06.04.2024 IDINESH KUMAR BHASINADV RAJIV[9811028098 [12.03.2025 1340 [YES IDECREED F F F
S AMIR CHAND[KUMAR
[THAKRAL ICHOUDHARY
1509 ICS(COMM) k20/2023 [11.09.2022 JAMIR CHAND THUKRAI{ADV KAPIJ9990416778 [12.03.2025 548 [YES IDECREED F F |
S DINESH KUMARSETHI
[BHASIN
1509 ICS(COMM) 266/2023 [30.05.2023 IM/S SURYA VIJAY SAWADV KARAN|9811867947 [12.03.2025 548 [YES IDECREES F o |
IMILLS VS M/S SHARDAANAND
ISABURI ENGINEERS
1509 ICS(COMM) l144/2024 7.03.2024 IM/S FIRE ENGINEERINGADV. RAVIj9540222267 [27.03.2025 1385 [YES IDISMISSED | L |
VS M/S TECHART|KANT
ISOFTWARD SOLUTIONS|
[PVT LTD
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